T ——

e -

III 'I'I'IE CEN'I'RAI. ADMINISTRATIVE 'I'RIBIIIIAI.
JAIPUR BENCH, JAIPUR
' ORDER SHEET SRR

APPLICATION NO CP &2 K»).) (Oq 7‘/ 2@3.3 )

.’}

Applicant(s) - Panna L al Tai le r _' : : Respondent (s) M 3’3»-‘-29.,_8,11‘,3,13;5'.
N Aqucate for Apphcant (s) ' ' a - Advocate for Responderit () o '
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Mr. Mand Fishore, Counsel for the axz.g:.liéant;
Mr., N,K, Jain, Gounsel for the rzsponddnts,
The respodents have annexed a copy of the
opdexr dated 27,1,2004 (&wmeure B/ 1), paszed by the
Hon'ble High Court of Judicaturs for Rajasthan Bench
| at Jalpur in DB Civil Writ Petition Mo, £3/2004
- .
p Q.L\" 8{4»"’) vihereby the operation of the 11,1}_nuqncr1 arder dated
(TN , | .
: ? ol 17.7, 2003 pazsed by the Central alministrstive
: W .
AL 70 - Triburmal, Jaipur Bench in the instant 04 has heer
o 22— ’ | ant A has besn
. stayed !

,[in" ? L' X 047 '
This being so, ths Contempt Petitiomn stmds
. disposed of 2 1= 2d souns t »
posed of, The l2arned counszl for the agplicant
. 1. . 9 k
submits that he iay bz given pennissim to revive
the Contemr ition, i G
mpt Petition, if the Hu'hle High Court
83323 such onder, Prunission granted o Maotices iszued

‘to the rejpmndants stands dise harged
rged,
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